                                         DELHI LEGISLATIVE ASSEMBLY 

     List of Business

          Friday 20th April, 2007/ 30 Chaitra 1929(saka)
2.00 PM

	1
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.

	2
	Special Mention (Rule 280): The following Members to raise matters under Rule 280:-

1. Shri Sushil Chaudhary

2. Shri Ramesh Lamba

3. Shri O.P. Babber

4. Shri Mange Ram Garg

5. Shri Puran Chand Yogi

6. Shri Kulwant Rana

7. Dr. Jagdish Mukhi

8. Shri Brahm Pal

9. Shri Moti Lal Sodi

10. Shri Bheeshm Sharma

 

	3 
	Papers to be laid on the Table:

1    Dr. A.K.Walia, Finance Minister to lay the Appropriation and Finance Accounts for 2005-06 and report of the C & AG of India for the year ended 31-3-06.

2.   Shri Haroon Yusuf, Minister of Power to lay the Annual Accounts of the Delhi Electricity Regulatory Commission for the year 2005-06 incorporating Separate Audit Report of the Comptroller and Auditor General of India. (Hindi, English, Punjabi & Urdu Version)

.                .    

	4
	Private Members Resolutions:

1.  Shri Amrish Singh Gautam to move the following Resolution: “This House

 resolves that transport system be improved in the Capital with most advanced world class facilities and special emphasis be accorded to the transport facilities in the rural areas”.
2.   Shri O.P. Babber to move the following Resolution: “This House resolves that the local area development fund allotted to the Members of Assembly be enhanced to four crores from two crores per annum in view of the soaring price rise and increase in the cost of materials meant for the development works”
3.  Shri Mohan Singh Bisht to move the following Resolution: “This House resolves that basic facilities and civic amenities such as drinking water, roads, Hospitals, toilets and drainage system be made available compulsorily in advance when the Government allots alternative plots to the poor people residing in juggi jhopries”
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